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DELHT LEGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART - II
(General information relating to Iegislative & other matters)

Thursday,AFebruery 13, 1997/ Magh 24, 1918 (Saka)

No.313

DETENTION AND RELEASE OF A MEMBER

R § #
'

The follewing message dated 05,0241997 addressed to
Hon'ble Speaker, De;hi Vidhan Sabha was received from the
AsSstts Commissioner of Police, Lajpat Nagar Sub~-Division,

New Delh# z-

s I have the honour to inform you that
Shri Jagdish Lal Batra, Honfble Member of
Legislative Assembly, Delhi alongwith his six
Supporters were detained under section 65 of
Delhl Police act, 1978 from the site of dem~
olition/encroachment removal at g’ Bléck,
01d double storey, X%ajpat Nagar-IV, New Delhi
being conducked by MCD.

The Hon'ble M.L.A. alongw1th his
Supporters was detalned at 3,39 P.M,. and
later released at 5.30 P.M, on 5, ? 1697
Nagar, New Delhi "

F.N., GUPTA
SECRETAHY



